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FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
REPUTE FOODS PRIVATE LIMITED

RELEVANT PARTICULARS -
1. [Name of corporate debtor REPUTE FOODS PRIVATE LIMITED

2. |Date of incorporation of corporate debtor| 13" September, 2011

3. |Authority under which corporate debtor | RoC - Ahmedabad
is incorporated / registered

4. [Corporate Identity No. / Limited Liability | U15400GJ2011PTC067117
Identification No. of corporate debtor

5. [Address of the registered office and Plot No.6, Survey No.244, Shapar
principal office (if any) of corporate Guijarat, India - 360024.
debtor

6. |Insolvency commencement date in ” January, 2025 (Order uploaded on
respect of corporate debtor Hon’ble NCLT Website on 9" January, 2025)

7. |Estimated date of closure of insolvency [ 6" July,2025
resolution process

8. |Name and registration number of the Name:Mr. Chirag Rajendrakumar Shah
insolvency professional acting as interim Reg. No: IBBI/IPA-001/IP-P01169/
resolution professional 2018-19/11837

9. |Address and e-mail of the interim Registered Address: 208, Ratnaraj Spring,
resolution professional, as registered Beside Navnirman Co. Op. Bank,
with the Board Opp. HDFC Bank House,

Navrangpura, Ahmedabad-380009.
Email ID: chirag.irp@gmail.com

10]Address and e-mail to be used for Registered Address: 208, Ratnaraj Spring,
correspondence with the interim Beside Navnirman Co. Op. Bank,
resolution professional Opp. HDFC Bank House,

Navrangpura, Ahmedabad-380009.
Email ID: cirp.rfpl@gmail.com

11 |Last date for submission of claims 21" January, 2025

12 [Classes of creditors, if any, under clause | NA
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

13./Names of Insolvency Professionals NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14 )(a) Relevant Forms and www.ibbi.gov.in/downloadform.htm
(b) Details of authorized representatives
are available at: NA

Notice is hereby given that National Company Law Tribunal, Ahmedabad Bench, Court-| has
ordered the commencement of Corporate Insolvency Resolution Process of Repute Foodg
Private Limited on 7" January, 2025, (Order uploaded on Hon'ble NCLT Website on 9
January, 2025).

The creditors of Repute Foods Private Limited are hereby called upon to submit thelr claims
with proof on or before 21" January, 2025 to the interim resolution professional at the
address mentioned against entry No.9/10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proofin person, by post or by electronic means.

A financial creditors belonging to a class, as listed against the entry No.12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No. 13 to act as authorized representative of the class (Not in present case) in
Form CA.

Submi of false or

ling proofs of claim shall attract penalties. sd/-

Chirag Rajendrakumar Shah

Interim Resolution Professional of Repute Foods Private Limited
IBBI/IPA-ODI/IP-P01169/1018-19/11837

Date : 12/01/2025 AFA No.AA1/11837/02/311225/107567 Valid Upto : 31° December, 2025

Place : Ahmedabad
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EXPERT GROUP CONTINUES TO WORK ON BETTERING THE SYSTEM

'Sebi not planning any more
actions to curb derivatives'

PRESS TRUST OF INDIA
Mumbai, January 11

Exchange

ANANTH NARAYAN,
'WHOLETIME MEMBER, SEBI

Board of India(Sebi)is not plan-
ninganymore measurestocurb
orrestrictactivityin derivatives,
Ananth Narayan, a wholetime
member of the capital markets
regulator,said on Saturday.

An expert group under for-
mer RBI executive director G
Padmanabhan continues to
work on bettering the system,
and some moves on ease of
doing business and better risk
management are being
mulled, he added.

"At this point in time,
there is no thought of Sebi
taking any further steps in
this  particular  regard,"
Narayan said, addressing an
event organised by Sebi-pro-
moted NISM here.

He also made it clear that
Sebi is not mulling any steps
on "suitability and appropri-
ability", which will determine
who can trade in the deriva-
tives market.

EMA Partners
India IPO to
openonJan17;

raise ¥76 crore

PRESS TRUST OF INDIA
New Delhi, January 11

MUMBAI-BASED EMA Partners
IndiaonSaturdaysaiditislookingto
raiseX 76 croreon the National Stock

At this point in time,
there is no thought of

Sebi taking any further

steps in this particular
regard (curbing or
restricting activity in
derivatives)

It can be noted that in
November, Sebi imposed a set
of restrictions to curb highly
speculative trades in the
futures and options market
after data pointed out that
retail investors lost money in
93% of the trades over the
last three years.

Making it clear that Sebi
has nothing against deriva-
tivesand that theyhelp in price

the tweaks will be introduced
only after consultations.

Some of the measures
being discussed within the
market regulatorinclude steps
to better measure risk in the
derivatives market.

"What you need ideally is
that the volumes in the cash
market should be nice and lig-
uid,and there should be depth
inthe marl(eLAnd likewise, the

should also have good vol-
umes,"he noted.

Itisimportant to makesure
that thereis some kind of con-
nectivityin the liquidity of the
two markets, he said.

"What is very clear to us is
the current way of measuring
open interest as notional of
futures and notional of
options is simply not right. It
gives a very, very wrong pic-
ture, and there is a need to
debate how we move forward
into a more meaningful met-
ric," he said.

Narayan said the Sebi is
also considering linking mar-
ket-wide position limits to
deliveryvolumes.

Linked to the same, it is
considering a revision of
index training limits
imposed during the Covid
pandemic to control volatil-
ity, the WTM said.

Sebi is also looking at the
question of havingindiceswith
futures and options with very

discovery and deep
market, Narayan assured that

ket should a]sn have depth,

high
of some specific stocks from a

Energy security to make
India $4-trn economy
before 2027,says Puri

PRESS TRUST OF INDIA-
I

through an initial public offering
(1PO)whichwill open forpublicsub-
scription on January 17.The issue
with a price band of T117-124a
piecewill conclude on January 21.
Thebiddingforanchorinvestorswill
open fora day on January 16, the
companysaidinastatement.
Atthe upper end of the price
band, the company will raise
about76.01 crore.
Thesharesofthe companyare
proposed tobelisted on the Small
and Medium Enterprises (SME)
platform of NSE Emerge. Investors
can bid fora minimum of 1,000
sharesand in multiples thereof, it
added ThelPOisafreshisnieofup

,January 11

UNION MINISTER FOR petro-
leum and natural gas, Hardeep
Singh Puri on Saturday said
India's energy security will
fuel the country's bid to
becomea $4 trillion economy
much earlier than the pro-
jected 2027.

Puri was addressing a ses-
sionat the 7th Mangaluru Lit-
erary Festival on Saturday.

He said the International
Monetary Fund has projected
India to reach there by 2027.
“But if the present trajectory
continues, Indiawillarrive there
muchbefore that,”Puri said.

t053.34lakheq
gatingupto ¥66.14 crore and an
offer for sale component of tp to
7.96 lakh shares by promoters,
Krishnan Studarshan and Stubra-
manianKrishnaprakash,according
totheredherringprospectus(RHP)
filed on January 9.

Shekhar Ganapathy,a public
shareholder, will also offload
shares in the company.

Tt

‘thefestival
was maugmated by legendary
Kannadawriter SLBhyrappa at
the TMA Pai Auditorium.

Following the inaugura-
tion, Puri delivered his key
note address on India's
energy security.

According to Puri, there is
no shortage of fossil fuel in
the world. He said a few oil-

group of EMA Partners own an
86.14% stake, while public
shareholders hold 13.86%.

As per the RHP, the company
will utiliseproceeds towards aug-
menting the leadership team for
thecompanyanditssubsidiaries,
capital - expenditure towards
upgrading the existing IT infra-
structureand debt repayment.

and exporting
countries project the fossil
fuels as “short-lived
resources” for their own
“cartelising motives’.

He also said India has
ramped up its refinery capac-
ity from 5 million barrels of
crudeto 5.4 million barrels per
daywithascope forincreasing
the installed capacity to 6-7

India adds record
renewable energy
of 30 GWin 2024

PRESS TRUST OF INDIA
New Delhi, January 11
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perspective of ensuring trustin
thesystem, Narayan added.

"Often in social media, we
hearmurmurs that something
wrongis happening, especially
in index trading. That there is
some manipulation happen-
ing in the cash market, which
is leading to some kind of
activity in the derivative mar-
kets, and overall, it is creat-
ing...either huge volatility or
novolatilityand thatitis being
done as a manipulation for
some people to profit," he said.

Oneof the questions Sebi is
grappling with is whether
should there berestrictionson
how much weightage the top
stock or the top three stocks
havein the F&O indices.

"..these are some of the
things which are on ourmind
What you will notice is all of
theseare largely -- either ease
of doing business in terms of
increasing limits, increasing
the scope of what can be
done, orin the nature of mak-
ing sure we all measure our
risks better," he said.

Govt to probe
allegedillegal
garlicimports

PRESS TRUST OF INDIA

COMMERCE AND INDUSTRY
minister Piyush Goyal has
assured garlic traders tolookinto
their concerns over illegal
imports of the agri

Computing, tech growth
to make India developed
country, says Vaishnaw

o Electronics
manufacturing
cluster to come
up in Pune

GEETANAIR
Pune, January 11

COMPUTING AND TECHNO-
LOGICAL advancement is a
corebuildingblockfor Indiato
become a developed nation by
2047, Union minister for elec-
tronics and information tech-
nology Ashwini Vaishnaw said
on Saturday.

The minister also
announced a %600 crore Elec-
tronics Manufacturing Cluster
(EMC)in Pune.

"We are developing a large
electronics cluster. It is a joint
venture of the state and central
government and two anchor
manufacturers have got
approvals. Wewillworkwith the
state government to make it a
large facility.

“Pune is known for its auto-
motive industry, the same will
happenintheelectronicsindus-
tryhere,"he said.

The development would be
completed in 1-1.5 years. The
ministersaidtheywouldletthe
market drive the focus of the
Pune EMC at Ranjangaon.

ASHWINI VAISHNAW,
UNION MINISTER FOR
ELECTRONICS AND
INFORMATION
TECHNOLOGY

We are developing
a large electronics
cluster. It is a JV of
the state and cen-
tral govt and two
anchor manufac-
turers have got
approvals. Pune is
known for its
automotive
industry, the same
will happen in the
electronics
industry here

25 PFLOPS, and around 40
PLFOPSwil

Starion HKIndiaand IFBare
the two anchor manufac-
turersof thecluster.
Theministerwasspeakingin
Puneduri totheCen-
tre for Development of

Advanced Computing (C-DAC),
where he reviewed multiple
including

an official said on Saturday.

A delegation of garlic
traders met the minister on
January 10and highlighted dif-
ficulties faced by farmers and
traders due to imports of Chi-
nesegarlic,the commerce min-
istry official said.

According to the traders, Chi-
nese garlicis banned in India, but
itisbeingbroughtinto the coun-
try,whichishurting farmersand
traders,apart from distorting the
garlic market.

t ional Quantum Mission

this year.A 20 PFLOPS systemis

coming up at C-DAC Bangalore

soon. These supercomputers

(RUDRA Series) have achicved
o

He said there were some
interesting quantum applica-
tions shared by C-DAC that
would be useful in space and
many other sectors. MeitY has
committed ¥523 croreforitand
would commit a further I500
crore, which is in addition to
what DST was investing in the
Quantum Mission.

Vaishnav said indigenous
capabilitywas coming up in the
country,and C-DAC has devel-

moving to the next phase to

country has 670 GPUs. Com-
pared to the 20,000 GPU
response we have already got.
This is going to be an open
process and more people can
join us. Practically every quar-
terwe will be empaneling and
enlisting more people,"Vaish-
nav said. The Al Mission will
solve real-life problems in
agriculture, health care, logis-
tics, and electricity grid man-
agement, which affects the
lives of millions of people, he
said. To create talent around
Al colleges, and universities
will be funded by the govern-
ment to get the best Al tools.

‘Won’t disturb GMRT
for Pune-Nashik
railway project’

The Giant Metrewave
Radio Telescope (GMRT) will
notbe shifted for the upcom-
ing  Pune-Nashik  rail
project, railway minister
Ashwini  Vaishnaw said
on Saturday.

He said the only alterna-
tive is to change the railway
project alignment.

GMRTislocated in Khodad
village near Narayangaon,

around 60 km from Pune, off

the Pune-Nashik Highway.

4 Researchers have

( expressed apprehensions,

over the likely disruption

of the scientific facility's

operations after the Pune-

Nashik semi-high-sped rail

project was given in-principle
approval by the Centre.

NCP (SP) MP Amol Kolhe
recently proposed GMRT'srelo-
cation tofacilitate the project.

"GMRT, located between
Nashik and Pune, was a chal-

achieve 709/

About the IndiaAl Mission,
the ministersaid the Common
Al Compute facility,under the
Al Mission, would be accessi-
ble to all to develop applica-
tions,and the tender has been
bid out."We were looking for
about 10,000 GPUs asan aspi-

lengefor Itsnotthe
telescope for India, but it also
belongs to 23 countries.We will
have tomakeall thesecountries
agreetoshift telescopes.
"Shifting means weakening
themost powerful facility of sci-
entific research in India. That is

ration target.The response we
got was 20,000 GPUs. The
team is evaluating the techni-

Oil minister Hardeep Singh Puri said the IMF has projected
2.

India to become $4-1

‘million barrels per day shortly.

“Ouroildiplomacyisalsoon
a high note. Along with tradi-
tional markets in the Middle
East, India now imports from
the USand Surinam apart from
Russia. Despite the OPEC
o 4

ion economy by 20!

abilityand affordabilityare the
worrisome ones,” Puri added.
The minister also said the
green energy source develop-
ment has also begun fuelling
growth in many sectors.
“The green hydrogen pump

of the 1
Exporting Countries) cutting
down theirproductionfrom 1.2
million barrels to 97 million,
India's oil imports have
remained steady, which is a
greatachievementinthegeopo-
litical positioning of India,”
Puriadded.

Substantiating the “fuel
abundance scenario,” Purisaid
the US will pump 13 million
barrels into the oil market.

“However, for Indian con-

b increasedto5
million metrictonnes,whichis
an underrated statement at
this point as the installed
capacity to produce and store
green hydrogen was much
more than that,”he added.

Earlier, during his inau-
gural address,writer Bhyrappa
recalled his first participation
inthe Mangaluru Literary Fes-
tivalin 2017 and lauded Dak-
shinaKannadals rolein setting

forthe

par-

Thet that
some imports were routed via
Afghanistan, Iranand Irag o cir-
cumvent the ban on Chinese
imports."The minister assured
them that the will

oped
for supencomputmg related
manufacturing. The minister
said the National Supercomput-
ing Mission (NSM) was nowget-
tech-

examine their petition and take
strong action against illegal
imports, if any," the official
added. The country's garlic
importsstoodat $7 million dur-
ing April-October this fiscal. It
was $31.4 million in 2023-24.

nological developments, and
from thelinearpath onwhichit
wasgoing earlier, ithas totakea
different path.

C-DAC has installed around
62 PFLOPS systems under the
NSM,andithasalreadydeployed

Thatt Rasagea [RUSSATD Brama
Vit Ltk A, s
T 241

calp of all the peo-
ple who have participated in
the tender. The largest super-
computing facility in the

S P Road Branch, Mumbai Zon, Shap ho. 3
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Wheress, the Authorized Officer of Bank of Maharashtra g ——
Reconsinucion of Financil Assels and Enforcement of Securty Inerest Act, 2002 &

why we decided not to sh:ft
GMRT location,"
Vaishnaw said while addressing
a press conference at C-DAC,
Pune.Hesaid theonlyoptionleft
istochangethealignmentof the
proposed railway project.
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INDIA LOGGED A record high renewable energy capacity addi-
tion of about 30 GW in 2024, more than 113% higher than
13.75 GW recorded in 2023, according to the Ministry of New

&Renewable Energy data.

This assumes significance in view of India's ambitious plan
to have 500 GW of renewable energy capacity in the country
by 2030. Besides, India needs to add an average of 50 GW of
renewable energy capacity per annum over the next sixyears to

achieve ts target.
"Exponential  growth
from 13.75 GW in 2023 to
around 30 GW in 2024,
1esultinginachievingnear]y

respect

Hoa'ble NGLT Wbt o1 3" banuary, 2025)
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12]Classes of creditors, f any, under Ciause.
6] of sub-section [BA) of section 21,
scertained by the intesim resclution

CTS

218 GW now unt

India's growing commit-
ment to clean energy and its
progress in building a
greener future,' New &
Renewable Energy Minister
Pralhad Joshi said in apost on
X.According to the ministry
data, India had 35.84 GW of
renewable energy capacity as
of March 31,2014.

Since the fiscal year
2014-15,when the NDA gov-
ernment took the reins at the
Centre, India recorded the
highest renewable capacity
addition of 18.48 GW in
2023-24.
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POSSESSION NOTICE FOR IMMOVABLE PROPERTY [(Appendix IV) Rule 8(1)]

WHEREAS the undersigned being the Authorized Officer of SMFG India Home Finance Co. Ltd. (Formerly Fuliertor|

Reuresentative of creditors i cass
st s skiles)
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Place | Ahmedaba

B8
Date § 12/01/2025 A N0 AR/ LSR7102/ 311225/ 107567 ko Upta 31 Dacembar 2073

1/1PA-001 1P POL189/2018-18/11837

such contents, nar for any loss of damage. India Home Finance Co. Ltd.) a Housing Finance Company [duly registered with National Housing Bank (Fully Owned|
mcurred 2.8 result of transactions with | oy RBI)] (hereinafter referred to as “SMHFC”) under Secuilisation and Reconstruction of Financial Assests and Enforcement of|
companies, associations of individuals | | Security Interest Act, 2002 (54 of 2002), and in exercise of the powers conferred under Section 13(12) read with Rule 3 of the|
advertising in its nawspapers o1 | | Securty Interest (Enforcement) Rules, 2002 issued Demand Notice dated mentioned below under Section 13(2) of the said Act|
Publicatiors. 'Wo therefore racammand | | calling upon you being the borrowers (names mentioned below) to repay the amount mentioned in the said nolice and Interes|
that raders maka necessary inguiies | [thereon within 60 days from the ate of receipt of the said notice, The bortowers mentioned herein below having failed to repay
any monias of entering | | ihe amount, notice is hereby given to the bortowers mentioned herein below and to the public in general that the undersigned
o sy arsemrds wih dhassas of | s Taken Possession of the property descred hrsin below n exrise ofpawers confered on me under sulsecton (4)of
otherwise acting on an advartisoment in | | Section 13 of the Act read with Rule 8 of the Securty te n ebovel
any manner whatsoever. agistered | [in particular and the publc n general are heret and igs with the property wilbe|
etr r ot sccepiod apones 95 | | Subjet ot charg o “SMIEG- o an amoun 23 mentoned hereh uncr o e horeon:
umoer advertisement *
L. Name of the Borrower(s) Description of Secured Assets Demand Notice Date of
No.| I Guarantor(s) LAN (immovable Property) Date & Amount__ | Possession
- All Trat Pioco Or Parcel of Land Siuated and Lying and| . PL102028
3 Praveen Sadanan- " | Being At Flat No. 301 On Grd Floor, I Bulding No.t, Wing| 2 20 ThaBb 40k
— B of The Said Complex "Tuli Nisarg” Which Is To Have | (FuPees fwertyzak f
" |2 Smialee praveen | Carpet Area Of 3408 Sairs. Stuated A Vilage Nerl Tak | i f ISR PO
1, Sosamma T. 2, Mattekkat House, ku i Kara, Dist.- Reigad Wihin The Loca Limits of Neal Gram | 128 MORY 2500
Ruykara Athani 6 Panchayat. Only) as on 09.10.2024
Ernakulam, Holder Of 2450 Equityl = All That Piece and Parcel of Land Bearing Survey No.24, 01.11.2024
FVRs.2/-in CGPOWER & 612939211265075 Hissa No.1, Admeasuring 1140 Sq.mirs. Out of 1340 Square|  Rs. 12,49,289.34/
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